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13-11-2024 These matters were called on for hearing today.



Mr. S. S. Shroff, AOR
For Respondent(s) Mr. Rishad Ahmed Chowdhury, AOR

Ms. Sheena Taqui, Adv.

Ms. Akansha Saini, Adv.

Mr. Shiv Vinayak Gupta, Adv.
Mrs. Bina Gupta, AOR

M/S. D.S.k. Legal, AOR

Mr. Birendra Saraf, Sr. Adv.
Mr. Samir Malik, Adv.

Ms. Nikita Choukse, Adv.

Mr. Tushar Mehta, Adv.

UPON hearing the counsel the Court made the following
ORDER

The matters stand adjourned to first week of

February, 2025.

(RADHA SHARMA) (DIVYA BABBAR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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